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0 R D E R (ORAL) 

By Hon'ble Smt. Lakshmi Swaminathan. VC (J) 

We have heard the learned counsel for the 

parties in CP 180/2003 and also perused the relevant 

documents 7  including the annexures to reply affidavit 

filed by them. The Tribunal by order dated 24-1-2003 

in OA 200/2003 has disposed of the OA without notice 

to the respondents, directing them to dispose of the 

representation of the applicant by a speaking order, 

which they have done. Further the Tribunal itself has 

granted 4 	liberty to the applicant/petitioner to 



-- 

approach the Tribunal in appropriate fresh original 

proceedings, 	if so advised, in accordance with Iaw in 

case he has any further grievance. 

2. 'We are, therefore, unable to agree with the 

contentions of Sh. D.P.Sharma, learned counsel 	that 

the subsequent orders issued by the respondents can be 

taken as subject matter of this contempt Petition) as 

there is no wilful or contumacious disobedience of the 

Tribunal's order by the respondents. 

3. 	In the facts and circumstances of the case, 

we find no good grounds to continue with CR, CP 

180/2003 is accordingly dismissed. Notices to the 

al leged contemnorS are discharged. 	Fi le to 	be 

consigned to the Record Room. 

;~_~ (V.K.Majotra) 	 (Smt. Lakshmi Swaminathan 

Member (A) 	 Vice-Chairman (J) 

/vks/ 


